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Allahabad High Court [65]
Abhishek Ranjan v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9561
Aditya Yadav v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9558
Akshay Kumar v. State of U.P., (Rajeev Singh, J.), 2024 SCC OnLine All 9557

Amar Atma Cold Storage v. Board of Revenue, (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine
All 9648

Anand Chauhan v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7950
Anjali Singh v. State of U.P., (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All 9577

Anugya Gupta v. I Think Apps (P) Ltd., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 7985

Ashok Kumar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7949

Aslam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7961

Basanti Devi v. Ashish Kumar, (Piyush Agrawal, J.), 2024 SCC OnLine All 9575

Brij Bihari Lal v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7951

Chandra Prakash Mishra v. Union of India, (Manish Mathur, J.), 2025 SCC OnLine All 7972
Dharamveer Nishad v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7955
Dinesh v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7968

Distt. Basic Education Officer v. Hari Ram, (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.),
2024 SCC OnLine All 9573

Gayatri Devi v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9560

Geeta Devi v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9559

Gulam Ashrafv. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7959

Harishankar Pandey v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 7948
Imran v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7958

Indra Prakash Varma v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9568
Jagveer v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7957

Jorawar Singh v. Union of India, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnLine
All 9578

Laxmi Kant v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7975

Mansoor Khan v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC OnLine
All 7983

Mayank Yadav v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 7947

Nikhil Gautam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7964

Parshuram v. State of U.P., (Rajeev Singh, J.), 2024 SCC OnLine All 9556

Phoolchand Tiwari v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 9567
Pooran Lal v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7970

Prem Kumar Vishwakarma v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7973
Pushpa Singh v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7982

Pushpendra v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7967

Rahul Gupta v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7960

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003020672

Rajesh Kumar Gautam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7962
Ram Janam Yadav v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 9565

Ram Murat Singh v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnLine
All 9574

Rashmi Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7971
Rukhsana v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9563
Sadruddin Khan v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 9566

Sahu Land Developers (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Prashant Kumar, JJ.), 2025
SCC OnLine All 7946

SAIL v. CCT, (J.J. Munir, J.), 2024 SCC OnLine All 9569

SAIL v. CCT, (J.J. Munir, J.), 2024 SCC OnLine All 9570

SAIL v. CCT, (J.J. Munir, J.), 2024 SCC OnLine All 9571

SAIL v. Commissioner, (J.J. Munir, J.), 2024 SCC OnLine All 9572

Sanjay v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7956

Sanjeev Kumar v. State of U.P., (Atul Sreedharan and Anish Kumar Gupta, JJ.), 2025 SCC OnLine
All 7984

Sanu v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9562

Shalini Sharma v. Saurabh Vishwakarma, (Piyush Agrawal, J.), 2024 SCC OnLine All 9576
Shameer Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 9555
Shiv Charan Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7979

Shivam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7965

Shriram v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7974

Shyam Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7976

Sohan Lal v. Director of Consolidation, (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All
7980

Sompal Singh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7969

State of U.P. v. Sundar, (Ashwani Kumar Mishra and Gautam Chowdhary, JJ.), 2024 SCC OnLine
All 9564

Sujan Singh Yadav v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7981

Uttam Singh Rajpoot v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7952
Vikas Kumar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7963

Vireshwar Singh v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7978

Vivek Kumar Mishra v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7977

Xue Feiv. X1, (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7953

Yashoda v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7966

Yashwant v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7954
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Andhra Pradesh High Court [25]

Antique Logistics v. M.V. Smo Viking, (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP
4063

Bora Srinivasa Reddy v. Prakrama M. Anantha, (R. Raghunandan Rao, J.), 2023 SCC OnLine AP
4582

Damarla Venkata Satish v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 4083

Dantuluri Siva Venkata Ramanamurthy Raju v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025
SCC OnLine AP 4064

Guturi Ranga Ratnam v. Shriram Transport Finance Co. Ltd., (Ravi Nath Tilhari and
Venuthurumalli Gopala Krishna Rao, JJ.), 2025 SCC OnLine AP 4061

Immadi Venkata Muttaiah v. Sunkara Babaji Chowdary, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 4078

Imran Ahamad v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4072

Jayamangala Venkata Ramana v. State of A.P., (G. Ramakrishna Prasad, J.), 2025 SCC OnLine AP
4080

K. Lakshmi Narasaiah Achari v. Kamari Sirisha, (Battu Devanand and A. Hari Haranadha Sarma,
J1.), 2025 SCC OnLine AP 4073

K.SRT.C.v.P. Siva Kumar, (Tuhin Kumar Gedela, J.), 2025 SCC OnLine AP 4077

Kothuri Narasimharao v. Kondabalu Rattaiah, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 4074

M. Rangamma v. Shriram City Union Finance Ltd., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 4071

M. Yerramma v. Sabavattu Suresh, (Tuhin Kumar Gedela, J.), 2025 SCC OnLine AP 4076
Mrutialama Handala v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4067
Namala Anil Kumar Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4070

Naraganti Ramakrishnaiah v. P. Nalini, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 4075

Prameela Pasumarthi v. CIT, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2025 SCC
OnLine AP 4052

S. Venkataramana v. State of A.P., (Dhiraj Singh Thakur, C.J. and Challa Gunaranjan, J.), 2025 SCC
OnLine AP 4079

Sangireddy Durga Lokesh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4069
Shiva Prasad Mishal v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4065
Sk. Sulthan Basha v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4066

SL Diagnostic (P) Ltd. v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 4082

State of A.P. v. M. Nagalakshmi Osmania College, (Ninala Jayasurya and Tuhin Kumar Gedela, JJ.),
2025 SCC OnLine AP 4081

Yakasiri Jagadish Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4068

Yellapu Varaha Venkata Siva Satyanarayana v. Silaparasetty Veera Venkata, (Ravi Nath Tilhari, J.),
2025 SCC OnLine AP 4062
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Bombay High Court [81]

Abdul Mehboob Shaikh v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 SCC
OnLine Bom 4749

Ajay Shantilal Lalwani v. State of Maharashtra, (Ravindra V. Ghuge and R.M. Joshi, JJ.), 2024 SCC
OnLine Bom 5132

All India Food & Allied Workers Union v. Maharashtra State Warehousing Corpn., (Rohit W. Joshi,
J.), 2025 SCC OnLine Bom 4827

Alpana Sanjay Kolhatkar v. Vijay Kumar Amrut Gone, (Madhav J. Jamdar, J.), 2023 SCC OnLine
Bom 3325

Arushi Cruise (P) Ltd. v. Suneel Anchipaka, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC
OnLine Bom 5108

Ashabai Abhimanyu Patil v. State of Maharashtra, (Ravindra V. Ghuge and R.M. Joshi, JJ.), 2024
SCC OnLine Bom 5136

Avinash Ramdas Gaikwad v. Madhuri Avinash Gaikwad, (A.S. Gadkari and Rajesh S. Patil, J1.), 2025
SCC OnLine Bom 4746

Bajaj Allianz General Insurance Co. Ltd. v. Karan Pratap Maniar, (Shivkumar Dige, J.), 2024 SCC
OnLine Bom 5119

Bela Kishor Varma v. CIT, (Ravindra V. Ghuge and R.M. Joshi, JJ.), 2024 SCC OnLine Bom 5144

Bharat Serums & Vaccines Ltd. v. CIT, (K.R. Shriram and Dr Neela Gokhale, J1.), 2024 SCC OnLine
Bom 5141

Bhaskar v. Union of India, (Ravindra V. Ghuge and R.M. Joshi, JJ.), 2024 SCC OnLine Bom 5135
Bhavdipsinh P. Chudasama v. State, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 SCC OnLine Bom

4763

Buddhabhushan Sukhadev Dabhade v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC
OnLine Bom 4820

Central Depository Services (India) Ltd. v. Daksha Narendra Bhavsar, (Sandeep V. Marne, J.), 2025
SCC OnLine Bom 4816

Chandrasena Vishwas Patil v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025
SCC OnLine Bom 4751

CIT v. Sociedade De Fomento Industrial (P) Ltd., (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC
OnLine Bom 5125

CIT v. Sociedade De Fomento Industrial (P) Ltd., (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC
OnLine Bom 5127

CIT v. Sociedade De Fomento Industrial (P) Ltd., (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC
OnLine Bom 5128

City & Industrial Development Corpn. of Maharashtra Ltd. v. CIT, (K.R. Shriram and Dr Neela
Gokhale, JJ.), 2023 SCC OnLine Bom 3322

Devinder Singh Datta v. Shefali Talwar, (R.1. Chagla, J.), 2025 SCC OnLine Bom 4759

Devyani Pradeep Nadkarni v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025
SCC OnLine Bom 4750

Fortress Holdings (P) Ltd. v. Dhayana Buildcon (P) Ltd., (R.1. Chagla, J.), 2025 SCC OnLine Bom
4760
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